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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION
New Delhi, the 25th August, 2025

Ref: HQ-PUB015/1/2020-PUB-BIS (1321).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau
of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,

particulars of which are given in schedule hereto annexed have been established.
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SCHEDULE

Sl
No.

No., Year & Title of the Indian
Standard

No. and Month/Year
of the Amendment

Date of
Establishment of the
Amendment

Date till which
the standard
without the
amendment as
mentioned in
column 3 shall
remain in force
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IS 5887 (Part 8/ Sec 1) : 2023
ISO 6888-1 : 2021
Methods for Detection of Bacteria
Responsible for Food Poisoning
Part 8 Horizontal Method for the
Enumeration of Coagulase-Positive
Staphylococci (Staphylococcus
Aureus and Other Species)
Section 1 Method Using Baird-
Parker Agar Medium
(First Revision)

Amendment No. 1
August 2025

21 August 2025

20 February 2026

IS 5887 (Part 8/Sec 2) : 2023
ISO 6888-2 : 2021
Methods for Detection of Bacteria
Responsible for Food Poisoning
Part 8 Horizontal Method for the
Enumeration of Coagulase-Positive
Staphylococci (Staphylococcus
Aureus and Other Species)
Section 2 Method Using Rabbit
Plasma Fibrinogen Agar Medium
(First Revision)

Amendment No. 1
August 2025

21 August 2025

20 February 2026

IS 16424 : 2016
ISO 7251 : 2005
Microbiology of Food and Animal
Feeding Stuffs — Horizontal Method
for the Detection and Enumeration of
Presumptive Escherichia coli —
Most Probable Number Technique

Amendment No. 1
August 2025

21 August 2025

20 February 2026

RACHNA SEHGAL, Scientist G & DDG (MSC)
[ADVT.-111/4/Exty./326/2025-26]

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. GorAKHA NATH

YADAVA

Digitally signed by GORAKHA
NATH YADAVA
Date: 2025.09.02 12:33:09 +05'30"




		2025-09-02T12:33:09+0530
	GORAKHA NATH YADAVA




